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Item No.l1ld

MA No. 2511/2003
0OA No. 2336/2003

Present Shri U. Srivastava, learned counsel tor applicant

Shri Rajeev Bansali, learned counsel for
respondents
The learned counsel tor otficial respondents submits
that he has tiled the MA seeking extension gof time for
implementing the orders of the Tribunal in OA 2336/2003 till
10th January, 2004, However, as the time sought has already
beeli’ expired, this MA has become infructuous. Accordingly,

this MA stands disposed of as having bhecome infructuous.

) et

( SARWESHWAR JHA)
MEMBER (A) a

o LIPS ‘“%2"””’

il

———
——
PR
T et

i

"D

-

o e e 1510 o

D) oy ce Ao,

1

-

R P a%e

. A

emend

-

[OpR1: 910 = 302005 i





